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been'accepled %  Gtr^ftweuTirod cool- 
mended to the State governments tor 
necessary action.

The Trade Unions Act, 1926 and the 
Minimum Wages Act, 1948 are applicable 
to agricultural labour. Agricultural 
farm* run on comntolh&l Mm  am also 
covered under the Industrial Dispute* 
Act, 1947. The Employees’ Provident 
Fuad and Family {tauten Fuad Act, 1952 
is applicable to agricultural labour ang- 
aged to specified plantations. The Work­
men’s Compensation Act, 1923 is applic­
able to workers employed in farming by 
tractors or other contrivances driven by 
steam or other mechanical power or by 
electricity

The constitution of an Expert Cell on 
agricultural labour is under consideration.
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CommMottiag « f  Mast Faraacee Jo 
Bokaro Steel flM t

*323. SHRI E. V. VlKHE PATH.: 
Will the Minister o f STEEL AND MI­
NES be pleased to state:

(a) the progress made so far in the erec­
tion and commissioning of various blâ t 
furnaces in the first, second, and third 
stages of Bokaro Steel Plant;

(b) when all the furnaces of the first 
stage of Bokaro Steel Plant are likely to 
be completed and commissioned, and

(c) whether the first blast furnace of 
the first stage commissioned in October,
1972 has keen working without any trou­
ble whatsoever?

THE MINISTER OF HEAVY INDUS­
TRY AND STEEL AND MINES (SHRI 
T. A. PAI): (a) to (c). The Bokaro Steel 
Plant will have three Blast Furnaces in 
the first stage (1 7 million ingot tonnes) 
and two more will be installed in the se­
cond stage (4 million ingot tonnes).

2. The first Blast Furnace was commis­
sioned on the 3rd October, 1972. The 
second Blast Furnace is scheduled to be 
commissioned in March, 1974 and the 
third in October, 1974. The two furnaces 
of the second stage are due for comrnts- 
sining in November, 1975 and Novem­
ber, 1976 respectively.

3. Up to the end of Inly, 1973, 64 per 
cent of structural erection and <50 per cent 
of equipment erection have been complet­
ed on Blast Furnace No. 2. In Blast 
Furnace No. 3, 29 per cent of structural 
erection has been completed. The tayiag 
of foundations for the Fourth and Fifth
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furnace is utmost complete and prepara­
tion* are jnhand for contfnendttg erection 
*ork -m  *the P<wrth ffpMlet.* J

4. The First Blast Furnace has been 
worldnt without any trtrirtrte.

Fab: Press PropagaMa abo»» Famine 
Ui i«»^

*334. SHRI VAYALAR RAVI: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government’s attention has 
been drawn to an article Which appeared 
in the 'Newsweek' dated the 4th tone, 
1973 under the caption “The year of the 
Famine” giving false and exaggerated 
statement of famine conditions in India; 
and

(b) the steps taken by Government to 
counter this propaganda in foreign coun­
tries?

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH)* <*). 
Yes, Sir.

(b). Fac ual information on the food 
situation in India and on the steps taken 
by the Government to -meet the difficul­
ties crefated by drought in certain areas 
has been widely disseminated among the 
press, radio and the television all over 
the world.

ladO'-U.iSjS.R. Talks on the Soviet Aided 
Projects in India

*326. SHRI V1RBHADRA SINGH: Will 
the Minister of HEAVY INDUSTRY be 
pleased to state:

(a) whether Government propose to 
hold discussions with the Russian authori­
ties on the Soviet aided projects 2n India: 
and

THE KftNISTB* 0 P HEAVY INDUS- 
TRY AND* StiSEl AND MINES (SHRI 
T. A. PAI): (a) No, Sir. There is no 
proposal to hold discussions with Russian 
authorities op Soviet aidqd projects iu 
Iftdia in the near future.

<b). Does not arise.

Tteestwed strike by Centra! Government 
Employ es agate* fee RecoftHnentorttaw 

of the TkM Pay CtmtmissioA

*329. PROF. MADHU DANDAVATE; 
Will the Minister o f LABOUR AND RE­
HABILITATION be pleased to state:

(a) whether Central Government em­
ployees have decided to go on strike 
along-with the Railway employees to pro­
test against the recommendations of thc 
Third Pay Commission; and

(b) if so, the reaction of Government 
thereto?

THE MlNlStER OF LABOUR AND 
REHABILITATION (SHRl RAGHUNA­
THA REDDY): (a). Ministry of Labour 
has not received any notice or communi 
cation regarding the decision of the Cen 
tral Government employees to go on strike 
alongwith the Railway employees to pro­
test against the recommendations of the 
Third Pay Commission.

(b). Does not arise.

Schools ran by Max-MaKer M a n s

*332. SHRI BIRENDER SINGH 
RAO:

SHRI MUKHTIAR SINGH 
MALIK:

Will the Minister of EXTERNAL AF­
FAIRS be pleased to state:

(a) the names of places in India where 
Max-Muller Bhavans are being operated 
by the Embassy of Federal Republic of 
Germany at present;

(b) what am die particular projects pro. (b) whether these Bhavans have started 
posed to be discuqped with the Russian their own schools in various cities in India; 
authorities? and




